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वर्तमान सांख्यिकी

आरबीआई बलेुटिन मार्च 2022

No. 47: Financial Accommodation Availed by State Governments under various Facilities 

Sr.
No

During January-2022

State/Union Territory Special Drawing
Facility (SDF)

Ways and Means
Advances (WMA)

Overdraft (OD)

Average
amount
availed

Number
of days
availed

Average
amount
availed

Number
of days
availed

Average
amount
availed

Number
of days
availed

1 2 3 4 5 6 7

1 Andhra Pradesh 368 24 2055 23 1517 19

2 Arunachal Pradesh - - - - - -

3 Assam - - - - - -

4 Bihar - - - - - -

5 Chhattisgarh - - - - - -

6 Goa 37 3 - - - -

7 Gujarat - - - - - -

8 Haryana - - - - - -

9 Himachal Pradesh - - - - - -

10 Jammu & Kashmir UT - - 1161 26 1009 18

11 Jharkhand - - - - - -

12 Karnataka - - - - - -

13 Kerala 79 2 627 2 - -

14 Madhya Pradesh - - - - - -

15 Maharashtra 98 1 - - - -

16 Manipur - - 298 30 198 26

17 Meghalaya 97 19 273 19 151 16

18 Mizoram - - 131 19 32 2

19 Nagaland 55 20 210 15 22 6

20 Odisha - - - - - -

21 Puducherry - - - - - -

22 Punjab 28 1 - - - -

23 Rajasthan 3657 19 - - - -

24 Tamil Nadu - - - - - -

25 Telangana 399 23 1614 19 1701 11

26 Tripura - - - - - -

27 Uttar Pradesh - - - - - -

28 Uttarakhand - - - - - -

29 West Bengal - - - - - -

(` Crore)

Notes: 1. SDF is availed by State Governments against the collateral of Consolidated Sinking Fund (CSF), Guarantee Redemption
    Fund (GRF) & Auction Treasury Bills (ATBs) balances and other investments in government securities.
2. WMA is advance by Reserve Bank of India to State Governments for meeting temporary cash mismatches.
3. OD is advanced to State Governments  beyond their WMA limits.
4. Average Availed is the total accommodation (SDF/WMA/OD) availed divided by number of days for which 
    accommodation was extended during the month.
5. - : Nil.
6.  The State of J&K has ceased to exist constitutionally from October 31, 2019 and the liabilities of the State continue to 
     remain as liabilities of the new UT of Jammu and Kashmir.

Source: Reserve Bank of India.

स.ं47: विभिन्न सवुिधाओ ंके अतंर्गत राज्य सरकारों द्वारा ली गई वित्तीय सहायता

(करोड़ `)

जनवरी 2022 के दौरान

विशेष आहरण  
सवुिधा (एसडीएफ)राज्य/सघं शासित प्रदेशक्र.स.ं अर्थोपाय अग्रिम

(डब्ल य्ूएमए)

प्राप्त  
औसत  
राशि

प्राप्त  
औसत  
राशि

प्राप्त  
औसत  
राशि

सवुिधा प्राप्त 
करन ेके दिनों 

की सखं्या 

सवुिधा प्राप्त 
करन ेके दिनों की 

सखं्या 

सवुिधा प्राप्त 
करन ेके दिनों की 

सखं्या 

ओवरड्राफ्ट
(ओडी)

आधं्र प्रदशे

अरुणाचल प्रदशे

असम

बिहार

छत्तीसगढ़

गोवा 

गजुरात

हरियाणा

हिमाचल प्रदशे

जम्मू और कश्मीर

झारखंड

कर्नाटक

केरल

मध्य प्रदशे

महाराष्ट्र

मणिपरु

मेघालय

मिज़ोरम

नगालैंड

उड़ीसा

पदुचेुरी

पजंाब

राजस्थान

तमिलनाडु

तेलंगाना

त्रिपरुा

उत्तराखंड 

उत्तरप्रदशे

पश्चिम बगंाल

टिप्पणी : 31 अक्टूबर 2019 से जम्मू और कश्मीर राज्य सवैंधानिक रूप से मौजूद नहीं है और उस राज्य की दनेदारिया ँजम्मू और कश्मीर के नए कें द्र शासित प्रदशे की दनेदारियों 
के रूप में बनी हुई हैं ।
स्रोत : भारतीय रिज़र्व बैंक । 




